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[Shri Jaganatha Rao]

some Members who have made a request
(Interruptions)

SHRI S. S. KOTHARI : Please listen

to me.
SHRI PREM CHAND VERMA rose—

MR. DEPUTY-SPEAKER : Let him
complete his reply. 1f you are not satisfied
and if time permits, 1 will permit you.

SHRI N. S. SHARMA : Please give me
five minutes.

MR. DEPUTY-SPEAKER : I have got
to complete this Ministry by 5.15.

SHRI JAGANATHA RAO: I have
purchased furniture and supplied to some
M.Ps. The requests of other M.Ps. are
with me. I have asked the Finance Minis-
try to sanction me Rs. 4 lakhs. I will
supply fumnitare to any M.P. who has
made a reguest.

I am prepared to do that. I quite
realise that if the furniture is old some-
thing can be dene. Shri Fernandes wrote
to me and I gave him some new furniture.
I will do what best 1 can in these matters.
In respect of any specific points made by
hon. Members which I have not replied to,
I will write to them about those specific
points made and not about general points.

Y ¥ 7w g Wi : JUSAE A,
# ot wgr &, swHT @ @ foqv T
g1 & argr § fr war WA oY g3 %9
MA@ AE N e AW § T
fofg q@® & A far T §
argd & fr gy foaw Toww Wl §
ST @ WO AN oY AW, AT &Y
AN g W T AR F&T F AR TR
AT A .. (SE).

MR. DEPUTY-SPEAKER : Let us
conclude now. He has given an assurance
that he will write individually to all the
Members in respect of specific points made.

I will now put all the cut motions to

the vote of the House.
All the cut motions were put ap_pd negan‘ved,
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MR. DEPUTY-SPEAKER : I shall

now put the Demands to the vote of the
House. The question is :

“That the respective sums not ex-
ceeding the amounts shown in the
fourth column of the order paper, be
granted to the President, f0 complete
the sums necessary.to defray the charges
that will come in course of payment
during the year ending the 3ist day of
March, 1969, in respect of the heads of
demands entered in the second column
thereof against Demands Nos. 84 to 88
and 131 to 133 relating to the Ministry
of Works, Housing and Supply.”

The motion was adopted.
17.14 hrg;,
Department of Atomic Energy

MR. DEPUTY-SPEAKER : The House
will_now take up discussion and voting on
Demand Nos. 89, 90 and 134 relating to the
Department of Atomic Energy for whlch
1 hour has been allotted.

Heon. Members present in the House
who are desirous of moving their cut
mations may send slips to the Table with-
in 10 minutes indicating the serial numbers
of the cut motions they would like to move.

Demand No. 89 —Department of Atomic
Energy.
MR. DEPUTY-SPEAKER Motion
moved :
“That a sum not exceeding

Rs. 25,19,000 be granted to the President
to plete the sum y to defray
the charges which will come in course
of payment during the year ending the
3ist day of March 1969, in respect of
/Department of Atomic Energy’.””

Jmnd No. 90—~Other Revenue Expenditure
of the Department of Atomic Energy.

MR. DEPUTY-SPEAKER :
moved :

“That a sum not exceeding
Rs. 14,02,54,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year ending
the 3st day of March 1969, jo respsct of

Motion
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‘Other Revenue Expenditure of the
Department of Atomic Energy’.”

Demand No. 134—Capital Qutlay of the

Department of Atomic Energy.
MR. DEPUTY-SPEAKER : Motion
moved ®
“That a sum not exceeding

Rs. 39,79,17,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will ceme in
course of payment during the year ending
the 31st day of March 1969, in respect of
‘Capital Outlay of the Department of
Atomic Energy’.”

SHRI S.S. KOTHARI (Mandsaur) :
The draft of the nuclear non-proliferation
treaty....

MR. DEPUTY-SPEAKER : May I
point out that only one hour has been
allowed for these Demands ? The hon.
Member will get only five minutes.

SHRI S.S. KOTHARI : But I think
there are only very few speakers.

MR. DEPUTY-SPEAKER : He need
not anticipate that. 1 have before me a
list which contains a number of names.

SHRI TENNETI VISWANATHAM
(Visakhapatnam) : For atomic energy, do
you have atomic time ?

SHRI S. S. KOTHARI : The draft of
the nuclear non-proliferation treaty is a
striking instance of how the two big powers
in pursuance of their own national interests
can pressurise other countries to sign on
the dotted line in blatant disregard of the
latters’ interests with covert threats of
cessation of aid in the nuclear and other
fields. The treaty touches the high water-
mark in unethical and unjust dealings in
the international sphere. What I would
like to submit is that the big powers are
not actually interested in disarmament.
What they are interested in is to retain...

MR. DEPUTY-SPEAKER : May I
point out that some relevance should be
there ? This had been discussed in conneq
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tion with the Ministry of External Affairs’
Demands.

SHRI S.S. KOTHARI : Disarma-
ment treaty is not relevant to atomic
energy ?

MR. DEPUTY-SPEAKER : When the
Demands of the External Affairs Ministry
were discussed, this point was brought up
and it was discussed threadbare. If he
wants just to refer to it then it is all right.
But if he is going to take a long time, then
that would not be possible.

SHRI S. S. KOTHARI : I shall devote
just one or two minutes only to that.

The position is that the nuclear powers
would like to retain their monopoly and
they would not allow the non-nuclear
powers to use atomic energy to make
nuclear tests even for peaceful purposes.
The possession of nuclear weapons is more
or less a status symbol in international
politics today and this would mean that
the non-nuclear powers would be consigned
for all times to the status of second-rate
nations.

I would like to emphasise that the
Government of India have no right what-
soever to sign the nuclear non-proliferation
treaty. They do not have the mandate
and still if they do it, it would be a be-
trayal of faith of the people.

The question arises that in case Govern-
ment do net sign it, there is a chance that
aid may be reduced or aid may not be
forthcoming in the nuclear or any other
field, but to the extent that it promotes
self-reliance, I think it is a blessing in
disguise.

When Dr. Bhabha was alive, he had
stated that probably within eighteen months,
the country could manufacture and explode
atomic devices. But it appears that we
have slided back. Government do not
come out with any clear statement, firstly
whether we have the capacity to manufac-
ture the bomb, and secondly whether we
would like to do it and thirdly at what
stage we would like to do it. T think that
this is something about which they ums;
make a clear statement,
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It is said. that the eeonomic cost of
manufacturing the bomb may be comsider-
able. But I would submit that once the
decision is takem, the cost woeuld be over-
come. There is no doubt whatseever that
this country has to go in for the manufac-
ture of the bomb, because the power gap
betweea China and India is increasing, and
if the reports are cowrect, the Chinese have
developed. or will be able 1o develop within
a short time a delivery system. The con-
sequence would be that the power gep
between India and China would increase
still further.

17.18 bra.

[Mr. Speaker in the Chair]

Now, I would like to say something
about the electromics industry. This
industry is in its infancy in this country
and there is a vast gulf between the advanc-
ed and latest equipment produced in the
USA and ather countries and what we are
producing. But in a way, despite the
lethargy of Government in proceeding at a
rapid speed in develop this ind y, I
would say that even this lethargy can be
capitalised upon by the country by not
going in for the various stages through
which the other advanced countries have
passed. It means that instead of trying to
follow what they have done, we should
adopt not the processes which have already
become obsolescent but the latest technical
processes developed in Western countries.
1f we do that, probably we shall be teles-
coping the time that has been spent by
other countries, and that would resuit in
the country covering the gap between
ourselves and the advanced countries with-
in a short time.

The Bhabha Committee on Electronics
had indicated the feasibility of this country
achieving self-sufficiency by 1967 with regard
to the electronics instruments requirements.
But it is observed that not only have we
not achieved self-sufficiency, bat as new
atomic plants have been developed, pro-
bably here again the gap between the avail-
ability or what we manufacture by way of
ctectronic instruments and our requirements
would be considerable.

The Government have failed to imple-
ment the excellent recommendations of the

Bhabha Committeo op  mapufactyrs of
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electronic equipments. The progress is
slow and halting and I think it needs to be
speeded up considerably.

I would like to emphasise two points.
Firstly, the Atomic Energy Department
should devote its attention to simultaneous
development of a delivery system for
nuclear weapons. You would say the bomb
is not there, why worry about a delivery
system ? I would say we have gotto
prepare the groundwork, the framework for
a delivery system, so that when we embark
upon manufacture of bombs, the two things
could go together. Otherwise manufacture
of the bomb would take four to five years
and then the completion of the delivery
system would take another four or five
years. So we have to make the preliminary
research and other arrangements for
developing a delivery system now. These
two things should be synchronised.

Then there is the question of nuclear
warheads which may prove to be tactical
weapons in times to come. The again,
some attention. should be paid by Govern-
ment.

We have been exporting a lot of
uranium. I would like the AEC to makea
proper assessment as to whether we can
afford to deplete our resources of urangum.
Or do they feel that our resources are
unlimited and our own requirments would
be met when the time comes in spite of
these exports ?

In 1954, we were ten years ahead of
China in nuclear technology. I think it is
a great indictment of the Atomic Energy
Commission that today we are probably a
decade or two behind China. If we do
not take proper precautions or do not step
up our activities in the correct maaner, the
consequence would bs that this power gap
between China and India would widen
still further.

My last point is a delicate one. Still
I feel I must make it. OQur leading atomic
scieatist, I am told, believes in the princi-
ples of non-violence and he would like to.
confine the us: of nuclear eaergy to peace-
fub purposes. If he is trying to make a
virtue of necessity 1 have nothing to say.
But if his idea is that the country should
not go in for manufacture of atmoic weapons
I would respectfully submit to him that

¥as Pgver meant to be the intention

Lomsninid
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of the apostle of non-violence. He
should revise his ideas. Ambition, as
Shakespeare said, should be made of sterner
stuff. If he cannot deliver the goods, if he
cannot rectify his own ideas, he must quit.
But if he falls in line with the mood of the
country and with public opinion, then I
would be the first to honoar him as a
leading scientist.

MR. SPEAKER : We have only one
hour for this discussion. Yesterday the
Business Advisory Committee had reported
on this. I would suggest to Members to
be brief and to the point, mentioning only
points.

SHRI CHINTAMANI_ PANIGRAHI
(Bhubaneshwar): It is due to the great
vision of Pandit Nehru that slowly and
silently, almost without any gusto, we have
entered the atomic age. We have now
atomic power projects in Tarapore, in
Rajasthan (Unit I and Unit Il) and in
Madras (Unit I). By October 1968, we are
going to go have atomic energy flowing
from the Tarapore power station. It will
be a great day for us when within 16 years
we have been able to make headway, and
by 1973 we are going to have 1,000 MW
of atomic energy. By 1973, we arc going
to make an investment of nearly Rs. 262.63
crores in atomic power projects.

But now it has been assessed that the
cost of atomic energy per Kkilowatt in
Tarapore comes only to 4.50 paise. 1f we
can have atomic pewer projects of say
1,000 megawatts, I hope the cost will again
be far less than this, and it will be cheaper.
Keeping this in view, if the Government
can have an agro-industrial complex in
certain areas where atomic power plants
are coming up, then, according to what I
have calculated,fwith the use of atomic
energy we will add to our production and
we shall produce an additional quantity
of five to seven million tons of foodgrains.
I am glad that the Government hhve set
up a cell to work out the agro-industrial
complex, but we would like to know some-
thing as to the areas in which they want
to develop this agro-industrial compiex
near the atomic power plants, now that
this cell is working On it and making a

v
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Secondly, we should also like to know
to what extent we are becoming gradually
self-sufficient in a sense ; of course, we
cannot be so self-sufficient in the case of
atomic epergy, but in the case of the
materials which are necessary and the
kanowhow, so that the indigenous khowhow
and the materiale can gradually reduce the
import content in them from say, 60 to 75
per ceat to about 30 per cent by 1973-75.
We could try to see that the dependence on
foreign imports is reduced to 30 per cent.
We must have a phased programme for
this and I would like to know whether the
Government has any phased programme.

With regard to the establishment of
atomic power plants, you kaow there are
claims from Andhra Pradesh, Mysore,
Gujarat and so on. We would like to
kaow from the Goverament whether they
have made sufficient surveys ahead so that
when the question of new plants to be set
up comes up, besides the existing four
units, they could be located ; I want to
know whether they have also selected the
location of those places where the new
power plants are proposed to be establish-
ed and whether they want to have bigger
atomic power plants so that our cest of
production will be less than i 4.50 paise or
it may even come down to three or two
paise.

With regard to the selection of places
and the survey of the atomic minerals, I
just want to bring to the notice of the hon.
Prime Mimister that recently there were sur-
veys in some of the Orissa regions and I
knpw that valuable atomic materials had
been located. So, I just want to know
what steps are being takem to follow wp
those surveys so that in the near future we
shall utilise those resources which we are
finding out.

Lastly, when we are depending on the
natural uranium in our couatry, we would
also like to be informed a little as to how
far we are depending on our own natural
uraniam an ot on plutonium, because we
are gradually trying to make use of our
own natural resources. ‘So, I hope the
progress and the stride that we are making
in the field of atomic energy is good ; it is
commendable and it really gives us a sense
of confidence that within a period of only
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[Shri Chintamani Panigrabi]
10 10 15 years we have almost réached the
atomic age~”

So far as non-proliferation treaty is
concerned, I think it is not relevant here ;
we are alert and the stand of the Govern-
ment in this soatter is quite in keeping
with the opinion and the urge of the
masses of},lhe Indian people.

s e WAl (TEisf)
FEqe AEIRY, U8 9 W 9§ &Y &
t o & foar oF Afer & fawrfesr §
o a1 | a8 R & fadent s dwf
Agr AT AT gF F IR A @@
FG I & AT T N oMy F AQ
dmie & TRafr ¥ wE ¥ = WQ
Fafm FAw A ds R § W) =@
T GE IR ¥ A AR & aR H qR)
AT

o 1, IR TN ggw § dwd
s fege §Xd M ar 1 agi < &
FOAE A FW TR AW @A I
@ | aTE FIHY Aoy dWIFE gR O
MR E AR ag T/ IT R T S AW
) § Afew ARaTE 59 A 1 gaT fF ag
@ wwEs g@R g fF @ amfel
1 glaNT @FR F ST F R uF T
¥ g frem ¥ fg faselt wifgd ag
giaag 7g IR T 2 T g WK
W R A gf AR e B oaER
FEFTFH SO g1 X I AR A
JEATg F FAX AT AG Arg W, gaifs
#gw a@ B war g Foane tefuw
fagd @ F T A S wE 6K
aaf 3@ frewgdw & o & g
w1 % §2T , IGHA0Y W AT FTEA
R Y g1 et @ ag WA Qe
e §eX & T AR A oft 7Y ey
&, wRR A=t & a@ @ e Hfay,
fo & ford g Tt R 5 aga frewy
&, arife ¥ Fg1 7€ Tifed Wi @
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gaga @EA T gremy § W
Dar g #R gt F FEfE w1 FH
RAMET & 7R 98 &7 7 foq agdh a1 &
¥ | @ &1 Ao ag & awar & e fedt
far agi Wt T weg wT g, @
FH gAY ¥ ghww W aFAs &
1ol

JTYR Y 41T AT FT qIE T
fore arargR Yefus fideex & s AaqEy
¥ faorel fae anelY &, agi & & &wan
a1 & @ a1 7 9 agw  faeen faw
ST, HR FFR ¥ A AAART FFAY
a,fe & gig & fwex aww &
TG, WA Fgvew & @ Afe T
AATE BN, fore & s 9@ 1 "4E
% AT qwl 9, fow § g &+
T 4T g T AR g W gfew
I F FIA AR A7 1

FER N A7 fa A qry A7
FarA A = wfged @t ¥
T A AT G H 200 AT 225 F)OF
To WA H Ay s, Far Faa
wAragaa g frfmandam @ wr
% 99 ¥ AT dar e wegee A
aFar R, WifE WA w7 AeAg w7
aré o wwdt § B & fY el @
fa=it gar 7 weva Agf &1 www § qgr
AN @I AR AT AW oqE )
oIS O qr@ &t Ay § e aiw
zq gre ¥ faad fad Y Je@ &
&1 grlY, st & a1a @ g AR, W
Tg QO ! 8 Y 9g W afR o
T A& &Y A gwdt @ 1 faw o
it e & forw F < A amn §
g & aom gl F oY qifaw &
feda €, 97 § 20 Ned fas fegam
FEAR g 4% @ AN ¥ g
TFTE | T T I FT GRAWA S F A
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XTI F1 TAWT FT F 79 faqAr qA9
F FW 5T gFT §, W FA ¥ @@ A
9T IqY qEf gAd §, AT WRA AR
fagre & gt &, 9t tefas qrEv @3
A H W@ g # oA A
a1 @« agl @ g H o@ww al
T g fF A sWR S F AR
g3y Aify g F FH oA Q@
& | 181 9 qiv-g9 A ¥ 200-250 FAT
TYAT qATY FY 19 § dgf F Ay & g0
o awg 5 fray gaww é A
Y A &, T agrqar Yefaw amax
QA AN F FH A AT4T qG Av FY
WHE A ZH AT A FX @ § fasrat
FT e F |, 99 FT g FW § g
F1 FTAITET T e |

TF 1T AR @ AR § a=E F AR
# T 8 | 59 f2T agy Fgar F ywA
BT | e qvE g A Sy fawey § a0
AgTee & FHY foey A faaeht Fgar §
ST & 1| FATFIGAT F1 LFH T IAT ATAAT
AT <@, T AE F (A AHILA
arfam faeed FATaT §, AU AZ LFET A
ST X agt 9% @1 €9 JATAT T4 §, a9
2T S |1 ArE AN & A A
DNeFNEiag N1 TR TE WH
feuagarfan faww aTw # sgEEdr
A wE ) A Fg Ag & e ww@Ar A
faorell & AR &, o9 |6 & 79 H T
fmtaar s 5 ag @iw w@W A e
smarT, a3t ¥ faore fronlt ot adt faseit
TS AR H AT AW FES § | WR
fastelt &g &1 914 A1 S A A A a<fr
faspit ar ALY 98 Y A, T AG
fr yaF fo agi R S 297 21 1 7%
T F7 A GV R OF T F AR
£ ag gz T | W F_E F AR W,
QR WG FT IART WA A A A
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AT W FART & qANT | qwE ;I F
TR AT IR wew v qfifeafq ar
Sy, s gear F A § o FE
g3 g AFA, ST F A AGX W@ AW
FraggwE §fF sy TR N @@
AT qaR E©FA  qA F fq9q §F qoHT
S qm  § 5@ a7 AW g fw
TF9E MET F AL AEMAH qraT RTT Tak
aF FFAT g, AR ARG F A ey
g1 MY IW FT TEAATT WIET AT F
faw frar S@dm w7 W Eww &
fay fear 93T § @@ AR ¥ T
FIR T 53 W F IR F 9w wrw
| gz g g9 E, ST 0¥ et A
X @AY @ AT ST FFAT A
o wAEr § Ag W @ W@ @
g faeni § a1 wadfass & Yefaw
fedqzd av @ &, 49 T 37t o< Qefaw
A R § T A TEA 1 faroreit vy
T S AT G F OO F GQAA
FT & 99 faqet W T FH T aw
FUE F IAFT AEFH, WA YAV
ane 1 foemm @ W A g A} wge ¥
AW A A9 F o far 9T gwar g
A FAAET § AT T w9 & A gy §)
siq gw A § 5 Uefas faam S ew
awr gfar & fedt qeF 8 NY T
X I W A1 & &7 qWT Y arg gy
gy aaw WMy & 99 ™ gy
aas § gak w5 ogw we
gfewr R Y 2w E T o e
T A7 T ¥ TG A | F @ ek qx
T A F AR A T @ § 5wy
N faoet Fa= @A TS 1 5w fay
T9E qER F A9 F AR ®'AT a1 v
& Tifeg | Y@T MAR wW S Tw @
qreY # T FT GET FT QAT FT AT T
q, 98 THE UG H TIAT W arhe A



B8 DG (Deptt.of AMRIL 24, 1968 Atomic Energy) b3
St AT |
F T O A o TG A AN A wRew F AR # o B FEw 9 MW

T ¥R & 1 ghrer @ 9w | 3w AW
gara & qeFI F g I FAT Awww
g

=t Agad g3 (eWd) : ssaw
#EeT, 77 11 9@ § wRg @R @1
sqafe i Aify Fa ¥ aga eveea
@, 9 dfe FaTRTET eE ¥ @ AR
¥ oF FET AW F WRL @& | A
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ofwe & X gk W@ &1 wfafafy
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WY I gwar g, g3 gafa gw A A
WEIAFIGI g fFa@RAGE Y
o7 FY AT BT G A FE A qNE fear
o =T F1 g # Ay far

miw fawa § sqafe & aifeqd
IWW F IR H AT FT F S g7
2 u fod Arnas SR E AT WA
ar qrfeqi 37 Fmfasl F ggarw IA
N Aoy 7@ & 0 5 aqafa § 9T
o F fad § FQ & 3@ awnaw §,
ag 3w # qr=war e

2w & st W o agra & fan
sfeq off ¥ vaw fear a1 W AEfs
s s fagwa foar, fom 3 f&
s Fam e g & ay &l
¥ 7t wE W wifs aww agT w8,
e s afe & swr ofsas e ¥
N w0 guT 3, ol qEETfIE wa-
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& 9T F AR ¥ ot AT g

wAATfAEY ST A9 W, 1967
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N F Y 20 AT To Y | gqA H
FER agd wegr wW fe &1 QW
AfiTaw W, TR fegwer, afesw
cemgtfrE gftem, Néaw @ Med TE
* o zfhradE gar §IT IT ¥ W
T HT THT |
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o s fergeam ® oswaw @ et ¥
1650 #e Tq¥ #1 Ffeawde Tfey Afew
der gw fraT 7 § 7 3 99 26§
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21

¥ fewa < way fafids 3 3 aga
w1 ®W fea g, o fads & W
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21196667 % 3@ ¥ 1 FAT wF
FIRA TR E R 2, 99w 9@
HIfRE 40 919 &9X 91, I¥ A 8 TW@eE
fefade feRmz frar s Sw 1 -
FT 168 9T TIT AT 1 3@ FIAAY A
TR AR A 7739 fgar, o=
¥ AT FogAE Y 600 T T
I A, ZTEE F AR ) T w30
9 TRAT AT 747 /T g qFR 1000
& fqeA ot st S AT T4 o

faer §2 geet ¥ 1965 ¥ ¥@A
TR fareen fafies & qdew
51X a1y f s gafew gz fafaww
(zraw) fafee & e A & fad
T A (@ oA Y Safady #}Y
TFqe AT 1] qiAeEe #1600 &
} gfafeg @ N e T @i
Y $3faS F1 3000 &7 gfa-as aF &1
faar | 37 wHAqEa ¥ 720 T [WI AW
FIES, 850 =7 feaifean wwde o
AT 100 27 Af@w gEEEETEs A
wfafea saw g )

AT (dE w@e) § faaew G
T A QW FW@ A geaAr #it
i & w1 4Y | qgi 9< 660 =7 Sfa-faw
TERNRFANATY F wE
FATATRIE I T WiEe ¥ AT W
aga «F < dar ghir )

@ ww PRfaw FEReT W
gfeam & it g7 =y F )

TR W H yN-sfgas s
FT qga q27 qITaw, TEwar | e
Wy T §, TR AE TEEE WK o
qrr aga wEN & AR @ fae g 9w
| #Y wa-gsfeas Feaw § gEEr A
TR T F AT | T AW A qrR
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AT Ed F §, I e N
g9 39 FI 9qicy 7rar # Agi 2 gwa &
g AW F g A I THaT ) o
gsfgae Frwe § aeh-aw ¥ weAT-
TR G271 4T &, AT gt § awel
e ¢ 1 5@ fau iR oast ¥
gAfFEFT AT 431 FX F, GEARY Ja
FF, A AT REATIARX ITEY FY
Iga AN F 7 Fw

97 g9 7 Ffrag Ak g e
q AT T W-Sfegae ST AT
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SHRI C. K. CHAKRAPANI (Ponnani):
Mr. Speaker, Sir, we have been spending
crores of rupees every year on atomic
energy and this year the Government has
come forward with a Demand of Rs. 65
crores for atomic energy. Despite this
huge expenditure, my complaint is, we
have not been able to develop indigenous
technology which is extremély important.
We have not taken effective steps to be-
come self-reliant.

My second point is that the super-powers
are now forcing India to sign the non-
proliferation treaty. 1 am opposed to it
asitis. I want India to adopt a com-
pletely independent policy. 1t is high
time that India adopted an independent
policy in the matter of nuclear technology.
It is true that technology cannot be
developed in a day and technical help from
outside will be necessary in the initial
stage, but unless we take serious steps to
encourage our scientists it will not be
possible for our country to maintain self-
respect in this regard.

The other point that I would like to
make is that the policy of importing turn-
key projects in the industrial sector is also
superimposed in the atomic field.

Here is one glaring example. The
construction and commissioning of Tarapur
Atomic Power Station was entrusted to the
General Electric Company of U.S.A. on a
turn-key basis. As a result of this, our
Indian engineers are affected. They can-
not construct similar projects.

Another point that 1 would like to
mention is that there is no wonder that
foreign exchange components in our
atomic technology programme is substan-
tially high. This over-reliance on spoon-
feeding has demoralised of nuclear intelli-
gentsia and we have to see a sorrowful
spectacle of brain drain from India.

Whatever may be the criticism of the
Government about the nuclear develop-
ments in China, we should take note of
the fact that within a short time the China
has gone ahead of us and have developed
their own technology and know-how. Even
the U.S. Scientists have called these
developments as spectacular and have
praised them. We have to adopt an inde-
pendent nuclear policy. In lhe.Depan-
ment of Atomic Energy, there i3 more
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bureaucratism than scientific research.
Genuinz research is going in the back-
ground when we are prefering to live on
borrowed technology. Therefore, despite
existence of talented intellectuals, we have
not been able to develop our own science.

Another point is that we are not in a
position to maintain any secrecy in the
nuclear development as everything is known
to foreigners who constructed these pro-
jects for us. Though there is a stamp of
‘Made in India’ on these projects, in
reality, they are made for India by others.

This servile attitude in the matter of
development of nuclear technology must go
if India is keen to emerge as a self-res-

\Vc'ng nation in regard to nuclear energy.

THE DEPUTY MINISTER (DR.
SAROJINI MAHISHI) : Mr. Speaker,
Sir, I am thankful to you for giving me an
opportunity to intervene in the debate.
The Demands of the Atomic Energy have
not been discussed by the House all these
years. This is the first time that the
Demands of the Department of Atomic
Energy have come up for discussion in the
House.

I hope the hon. Members will be able’
to appreciate the work done by the
Department of Atomic Energy within a
very short period due to the vision of Pandit
Jawaharlal Nehru and late Dr. Bhabha.
We have gone a very long way in the pro-
gress of our nuclear power and the use of
this unclear power for peaceful purposes
also. [ am not going to dwell here on the
policy matters but I just want to give an
idea as to how the Department of Atomic
Energy is trying its level best to bring
about peaceful results of these things to the
people in our country.

The three powsr plants have been set
up, one at Tarapur, second at Rana
Pratap Sagar and the third at Kalpakam—
the first one would be commissioned in
October, 1968. Here, as the hon. Members
have referred to, this was given as a turn-
key contract to the General Electric Com-
pany of US.A. The second one has been
done with the Canadian collaboration.
The third one, at Madras, has been depart-
mentally set up. This clearly goes to show
the progress that the Commission has been
making in this direction. In the first pro-
issty the imported content was tQ the tung
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of something like 60 per cent; in the
second one, it was to the tune of 40 per
oent and in the third one, it is hardly 20
Qer cent.

About the two types of equipment,
nuclear and conventional, the greater part
of the nuclear equipment is being manu-
factured and an industrial complex is being
set up for the same purpose. But about
the conventional equipment, that is, stain-
léss steel and steel alloy, some of these
things are to be imported. 1 hope, in
course of time, self-sufficiency will be
achieved in this respect also.

The cost of power in our country is
high as compared with some developed
countries. But then, of course, the main
sources of power in our country are the
hydro-electric units which are tied up at
certain locations and they cannot be uti~
lised for other purposes. If these power
plants are set up which are capable of pro-
ducing a very large quantity of power to
the tune of something like 1000 MW, then
there will be an agro-industrial complex
round about and the feasibility of finding
out an agro-industrial complex is being
thought of by a special committee which
has been appointed by the Atomic Energy
Commission. Mr. James T. Ramey, the
Commissioner of the Atomic Energy U.S.A.
visited India and also discussed with his
counterparts here. Our people also from
the Atomic Energy Commission visited the
Oakridge National Laboratory in U.S.A.
and they are finding out the technological
approach to the possibility of an agro-
industrial complex round about.

The atomic energy plant need not be
set up only on account of the need for
power but it may bs set up along with
other industrial complexes also so that the
needy organisations or the needy industrial
centres may be round about.

For example, there is the fertiliser, the
nitrogenous fertiliser can be produced with
the help of ammonia which again is based
on naphtha or it can be based on natural
gas or it can be based on electrolysis of
water. The first one may be costly; about
the second one, naphtha may not be availa-
ble at all places and about the third one
electrolysis of water, that may be more
useful and cheap also bscause the power is

pyailable at a very low price,
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Therefore, when the three projects are
commissioned, the power produced will,
to a very great extent, be valuable in the
setting up of industrial complex also. Now,
about the fuel that is essential for these
things, there is a lot of improvement and I
would like to bring out to the notice of
the members. The enriched plutonium
that was being utilised in Tarapur is being
substituted by uranium in the other projects
and the uranium ore is processed at Jadu-
guda. There is a Corporation that has
been set up for this purpose and the capa-
city of that is estimated as something like a
thousand tonnes of ore per day, and there
is a mill also that will process, and further
processing of that into the fuel complex
will be done at Hyderabad, which has got
a fabrication facility for the fuel complex
congisting of an uranium oxide plant, an
enriched uranium oxide plant, and a
number of other things.

There are two types of expenditure :
one is the capital outlay and the other is
on account of the revenues for the recurring
expenditure also.

The township at Trombay, the housing
colony at Hyderabad and conastruction of
a few laboratories—all these are fast pro-
gressing.

The members will be surprised to know
that atomic energy is being used in a
number of fields. Sometime back, I had
the opportunity of answering a question
that it is being used for agricultural also,
for boosting up agriculture, and for pre-
servation of food also. Therefore, I would
like to say that now many States have gone
to make experiments in these, including
Kerala, Madras, Maharashtra, Mysore and
others, and many States are showing more
interest, because the groundnuts produced
with the help of irradiated seeds are capa-
ble of yielding 30 per cent more oil than
the ordinary groundnut seeds. The irra-
diated seeds may not be available in a very
large quantity at present, but in course of
time, they will be multiplied, and I hope,
the country will be able to have more
agricultural produce, and with the indus-
trial complexes coming around the nuclear
reactors, there will be an increase to the
extent of 7 to 8 million tonnes in agricul-
tural produce. Of course, all of us arg
pwaiting bettor reswlts in thess things,
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Besidos this, there are publi¢ seotor
industries that have been undertaken by
the Atomic Energy Commission-—there is
the Uradium Corporatiof, theére is the
Blectronics Corporation at Hyderabad, and
there is also the - Rare Earths Limited in-
Kerala, wherein the valuable sands, which
contaln minerald, are being extracted. As
my hon. friends said, the thoriam extract
is very very valuable, and not only ia
Kerala but also in some other parts of the
country, in Bihar and in some parts of
Bengal also, thorium deposits are being
detected, and an effort is being made by
the special committee that is going into
this thing to find out the rich minerals that
are hidden in the monazites of the sand.

In addition to this, the Atddiic Edergy
Commission has taken up a number of
Other activities also. 1 am just referring
to the particular thing that he has men:
tioned, about the earth quake at Koyna.
The seismic array centre at Gouribidanur
in Mysore State is making so many efforts
to find out the intensity and the depth of
the earth-quake and whether it will be
possible to give any warning Beforé the
earth-quake occurs. So also, in the case
of cyclones, they are making very valuable
researches to find out whether any warnliig
can be given bsfore the. cyclone actually
takes place, so that certain lives can be
saved and properties also can be saved.
Experiments are being made in that, and
that is the strongest seismic array centre in
the whole country, perhaps in maay of the
countries taken together also.

I am extremely happy to say that the
Atomic Energy Commission is doing so
much of work not only in this bat also in
space research wherein we are collaborat-
ing with so many other countries and the
results of the research are being utilised
by the other countries ; the researches
made therein are also being taken advant-
age of by our country. Therefore, India
is contributing in the international field to
space research and these things. The
Thumba Rocket-Launching Station has
been able to launch a series of Rohini
rockets, and Centaure rockets are also
being manufactured ; the first batch is
going to be released by the end of 1968.

$0, Members can casily ses the pro-
gress that is being achieved by the Atpmic
Energy Commission,
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I am sure that Members would not be
satisfied with anything short of the atom
bomb. But that being a policy matter
which must have been dealt with and
which would be dealt with by the Prime
Minister who is going to deal with some of
these matters, I would conclude now by
thanking you for the time that you havé
given to me.

SHRI N. K. SOMANI (Nagaur) : We
are naturally concerned with what is about
to be a historic document to be signed,
which is called the nuclear non-prolifera-
tion treatv. I can quite understand that
the hon. Prime Minister can choose to
ignore the warnings given by Rajaji. I
Know that she has no time to réad or listen
to some of the advice that he gives. I
can also understand the rather forceful
staternents made by Dr. Vikram Sarabhai
that at no cost shall we ever sign this
treaty. But [ think the Govérnment of
India should do some reconsideration ofi
this matter, especially in view of the fact
that our big brother Soviet Russia just the
other day also forcefully suggested to us
that we should get into the comity of
nitions and try and influence the future
decisions in respect of this. Therefore, I
sincerely hope that we shall listen to this
advice and weigh the pros and cons of this
treaty before turning it down abruptly.

The second brief point that I wish to
make is that if we have to develop our-
selves technologically we shall have to give
the utmost respect and attention to and
make adequate provision for the develop-
ment of electronics and atomic energy and
the scientific temper in this country. From
what little I know, it is unfortunate that
some of our best scientists and some of our
best talents have had to go out of India.
Intelligent students and ittelligent young
people have had to go out of India in
search of jobs. A few months ago I was a
witness to a very unfortunate episode whea
4 brilliant lady, a young scientist who had
done her Master’s degree in electronics
from an IiT in India after hunting for a
job for about twelve months and taking
up a clerk’s job in a radio manufacturing
concern had to go to Canada where shg
was given a worth-while job. Therefore,
we must have some concern for the deve.
lopment of indigenous taleat as far as thig
field js concerned. We have still not fore



.gotten the targic suicide of Dr. Joseph of
Pusa Institute. I hope the Prime Minister
will look into the working conditions and
the job opportunities and the development
of indigenous research not only in atomic
energy but in all other allied fields.

In regard to the uses of atomic energy,
very little research has been dome indi-
genously in this country from the point of
view of both pure and applied research.
Therefore, 1 hope that progressively more
and more attention would be given to this
and more and more talent would be utilised
in this.

‘The last point that I wish to make is
that unfortunately—and this is based on
my informal discussions with some people
who ought to know about this—that the
progress of implementation of the Bhabha
‘Committee report has been inadequate.
In this matter, apart from our defence
requirements, our industrial requirements
and the other technological advances
demand that this report should be imple-
mented intoto and progress should be
made so that the hope that the country
would become self-reliant by 1975 would
materialise.

1 would just quote two lines from the
Bhabha Committe report. At page 18, the
committee has said.

“The value of the electronic equip-
ment required over the next ten years
has been assessed in this report at
Rs. 1650 crores at today’s pricgs.”

So, .we have to do escalation of the
prices now in the value of the electronic
equipment in view of increase in costs which
4s today being produced in India is approxi-
mately Rs. 26 crores per annum. This
shows the vast gap that exists between the
availability of the electconic composaents
and spare parts and capital equipmeat and
what we ought to do because of the meri-
torious work done by the iate Dr. Bhabha.
I would therefore urge that since it is not
pessible for Government alone to dsliver
the goods, the wutmost co-operation of
the private sector should be had in this
matter.

18.00 hrs.

SHRI D.T. SHARMA (Gurdaspur) ¢
-1 pay my humble tribute to Pandit Jawe-
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harlal Nebru who ushered us jnto this
atomic age. I also give my grateful thinks
to Dr. Homi Bhabha who was a scientist of
international reputation,

When we discuss our Atomic Energy
Department, I cannot help saying that the
money that we are allotting for it is very
very meagre, small apnd limited. Hore
Members have been asking for this thieg
and that. There is no doubt we neod all
those things. But they forget that 81 mil-
lion francs are being spent on this develop-
ment by France. They also forget what
China is spepding on that. - Therefore,
whether we have to stint on some other
activities of our country or not, we must
find a greater amount of money for atomic
energy development and development of
electropics. . Atomic energy and electronic
mean modernity and modern [ndia. As
has been said by an hon. friend just now,
we are producing very little of electronic
equipments and we spend very little monsy
on the atomic epergy establishmts. [
think India cangot hope to progress very
far without these two. There i¢ no doubt
that after the sad, unfortynate and tragic
demise of Pandit Nehru, the pace of deve-
lopment of atomic egergy has slowed down.
Anybody who thinks that it is all rosy in
this gardea will not be true to himself. At
least I will not be true to myself if 1 said
that. Therefore, 1say we have not gope
ahead as well as we djd when Pandit Nehru
was alive. Heace somethipg has got to be
done to step up the processes that are there
in the atomic energy establishments jn
order to lerate and complete all these
atemic energy stations, in order to put a
little. more life, vitality and energy imto
these corporations, that we have puilt
up. We have made Rs. 40 lakhs out of
these corporations agd we made sp much
of these corperatiops. These corporaijons
are something like the landed estates that
we used to have at ope time. These cor-
porations arc not always working for the
advantage of the country. These corpora-
tions have yet to be wcighed in the balance
and tried. I think we should try and have
aaecopd Jpok at these corporations and
strepgthen them so that they can give the
best results.

1 have gmeat hopes in the Thumpa
Recket Lausching Statiop. [ read ;ho‘m
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space research in every country in the
world. Only this morning I was reading
about an agreement the British Govern-
ment have signed with the Soviet Govern-
Tient on some space research. Everyday I
read about it. I wish that the Thumba
station should not remain only a kind of
showpiece : It should become a real laun-
ching centre for rockets, and we should
build rockets of our own of all types.

.. 1donot want to go into the non-pro-
liferation tready because I have already
said someting on that earlier. But I res-
pectfully submit that the Thumba Rocket
Taunching Station should be strengthened.
It should be made a real centre for the
manfacture of rockets.

Then, I want to say this : we are having
an Asian Bank and its meeting was attend-
ed by our Deputy Prime Minister. We are
having an ECAFE. We are having all
kinds of such bodies for collaboration with
other countries. I know we can have the
good certificates from Russia and we can
have the testimonials sent from the U.S.A.
We have them and we welcome them. But
1 would suggest that we should build up an
Asian Commission for Nuclear Rescarch.
In that, I think we should involve at least
Japan. There are three types of countries
ip this world today : they are, the nuclear
haves like France, USA and the USSR ;
then there are so many nuclear have-nots.
But we are nuclear ‘“able to bhave.” That
‘is the third category, and I would say. that
that the third category should become the
first category. The potential should be-
come actual some day and that can happen
-only if we have some kind of Asian Nuclear
Research Centre.

- SHRI V. KRISHNAMOORTHI (Cud-
dalore) : The country is like you.

SHRI D. C. SHARMA : The country
js not like me ; it is like you, and you are
‘always sheuting.

Sir, 1 submit that as long as Dr.
Bhabha was alive, the universities were
associated with the work of nuclear research
and physics. These research- centres were
co-ordinated with the universities. -But I
am sorry that the universities now are like
‘children who are not cared for and the uni-
yersities are neglected in this matter.
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T would, therefore, suggest that the
universities should also be co-ordinated
with this work and be given a chance to
work with the atomic research experiments.
With these few words, I support the De-
mands for Grants. ’

SHRI SAMAR GUHA (Coantai) : Sir,
our civilisation has entered a new horizon,
a dreamland of nuclear age. When human
genius caught hold of fire energy our civi-
lisation started ; they rose in a slow pace
horizontally. Just two centuries back when
James Watt discovered the steam-engine,
there was just a little bit of elevation in
civilisation in an inclined way, but now...:

MR. SPEAKER : Five minutes.

SHRI SAMAR GUHA : Only. five
minutes ? Then I refuse to speak. At
the Business Advisory Committee, you were
gracious enough to give us half an hour’s
time. After 10 years, this is the first time
that I get an opportunity.

'MR. SPEAKER : 1 can give you an-
other five minutes. Please hear me. I can
give you another five Aminulcs.

SHRI SAMAR GUHA :
now.
hour.

I can stop
You said we would have half an

MR. SPEAKER : You can have an-
other five minuses ; not half-an-hour. There
is a half-hour discussion coming up. ..

SHRI SAMAR GUHA : At the Bosi-
ness Advisory Committee, you said we will
have half-an-hour.

MR. SPEAKER : Then, is it the
pleasure of the House that the half-hour
discussion...

AN HON. MEMBER : No.

SHRI SAMAR GUHA : The nuclear
policy of this Government is like the
Asurya Sparsa Naree.

MR. SPEAKER : We have an half-
hour discussion at 6.30. Other Members
had only five to seven minutes each. 1
can give yon another - five minutes.: .If you
want half-an-hour, that will be out of the
question. The hon. Prime Minister.
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SHRI SAMAR GUHA : Then, as a
‘protest, 1'go out. For the last two years
they arec denying my questions ; they are
shelving my questions. Theirs is like the
Asurya Sparsa Narce policy. The nuclear
policy, as it is at present, is like that. You
promised me that you would give half-an-
hour. Now you say that I will have five
minutes. s it just ? I refuse to speak.

MR. SPEAKER : If you want, you
can put your questions.

SHRI SAMAR GUHA : I refuse and
as a protest J walk out.

“ (Shri Samar Gulxa then left the House)
MR. SPEAKER : The hon. Prime
Minister.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI): Mr. Speaker, Sir, nobody has
really spoken on the cut motions. I do
not know whether you want me to deal
with them.

MR. SPEAKER : As you please. No
cut motion has been moved. You can
reply to the debate.

SHRIMATI INDIRA GANDHI : Then
1 will leave the cut mdtions.

One of the points made firstly was
about electronics. It is a very important
subject, but actually it does not come under
this department at all, except for the Elec-
tronics Corporation at Hyderabad, which
was just started last year and which will
produce goods worth over Rs. 75 lakhs
in one year.

The Government is very much concern-
ed with what is called brain drain which
my hon. friend opposite referred to and we
are trying to do whatever we can to see
that we are able to help our brilliant young
scientists. But unfortunately, we cannot
.afford the type of opportunities that are
available in the USA, Canada and so on.
We are looking at this and we are in touch
with a number of them. As the hon.
Member knows, it is not only us, but even
advanced countries like the U.K. who are
facing this problem in a very big way.
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One hon. member has urged an altera-
tion of our policy to utilise atomic energy
for peaceful purposes. This is a matter
on which [ have spoken at length in reply
to questions and on other occasions also.
But because itis very important and re-
ference is madc to it time .and again, I
would like to say a few words on it. I would
like to assure the hon. Member opposite that
weatever policy the Government follows,
has nothing tc do with whether the parti-
cular scientist believes in non-violence or
not. That is his private business. If he
is in charge of a programme like this, he
has to follow whatever is the policy of the
Government. And, that policy is framed
after due consideration of the national
interest, specifically with regard to national
_security. I can assure the House that
Government regards this as of paramount
importance and this policy as well as all
policies bearing on security, are kept under
constant review.
eveats of the last twenty years clearly show
that the possession of nuclear weapons have
not given any military advantage in situa-
tions of bitter armed conflict which have
sometimes taken place between nations
possessing nuclear weapons and those who
do not possess them.

We think that nuclear weapons are no
substitute for military preparedness, involv-
ing conventional weapons. The choice be-
fore us involves not only the question of
making a few atom bombs, but of engaging
in an arms race with sophisticated nuclear
war-heads and an effective missile delivery
system. Such’ a course, I do not thing
would strengthen national security. On the
other hand, it may well endanger our inter-
nal security by imposing a very heavy eco-
nomic burden which would be in addition
to the present expenditure on defence.
Nothing will better serve the interests of
those who are hostile to us than for us to
lose our sense of perspective and to under-
take measures which would undermine the
basic progress of the country. We believe
that to be militarily strong, it is necessary
to be economically and industrially strong.
Our programme of atomic energy develop-
ment for peaceful purposes is related to
the real needs of our ecnnomy and would
be effectively geared to this end. In the
pursuit of this programme, our brilliant
scientists are getting the opportunity to

But we do feel that the -
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acquire the latest knowhow and technical
skills in the entire fleld of atomic energy.

1 feel that we can be rightly proud that
in atomic energy matters as the hon.
Member opposite has mentioned, this
nation is regarded as one of the advamced
nations.

The attainment of self-sufficiency is one
of the central themes in our programme.
1 do not know how much time I have got;
otherwise, 1 have got a list of some of the
things which we are doing.

MR. SPEAKER
minutes.

SHRIMATI INDIRA GANDHI :
Uranium mining and the processing of ore
at Jaduguda in Bihar, the exploitation of
the sands of Kerala to produce atomic
minerals, the Fuel Complex that is coming
up at Hyderabad, the heavy water plant at
Nangzal and the new larger unit which will
come up at Rana Pratap Sagar, the Electr-
onics Factory at Hyderabad, the Fuel Re-
-processing Plant at Tarapur, the Atomic
Power Stations at Tarapur and Rajasthan,
the establishment of the Power Projects
Engineering Division of the Atomic Energy
Commission to undertake desiga and cons-
truction of atomic power projects, the
construction which has begun at Kalpakkam
of a power station which is based on our
own efforts, the proto-type fast breeder
reactor, which will come by its side, are all
helping us to lay a solid foundation for the
application of atomic energy for national
devetopment.

The Freak-through which has occurred
in the cost of generating electric power by
using atomic energy on a large scale is
reflected in the current forecast that more
than 50 per cent of the new generating
capacity, which will be added in the world
during the 70s, will be based on atomic
energy. Moreover, large agro-industrial
complexes established around low cost
energy centres can permit developing areas
to utilise these advantages even though the
capacity of their grids is small. Atomic
energy power stations would play a very
valuable role in the future not only in arcas
where other sources of energy are expen-
sive but as base load stations working
alongside large hydro-electric installations.
_The significance of all this to our economy

She h as got 15
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which is s0 heavily dependent on agriculture
is tremendous.

The Deputy Minister has just now
given some indication of how the use of
this energy can transform agriculture
through radiation of seeds and so on and
so forth. 1 shall not go into that. But
we must realise the benefits of using atomic
energy, its technology and equipment which
is only through
efforts such as those that India can advance
from a state of poverty to one of self-
sustained growth and, as some hon.
Members have mentioned, we could skip
over various stages of development and
profit from the experience of others.

Hon. Members would be glad to know
that the production of a wide range ef
isotopes and their use for various purposes
in medicine, industry and in research is
being actively promoted in this country
and is also earning us foreign exchange.
The benefits of atomic energy can now
come to the common man to give him a
better life.

No less basic are the efforts which we
are making to attain self-sufficiency in the
area of space research in relation to sound-
ing rockets and a modest satellite launch-
ing capability, even though we entered this
field ten years later. The Rohini rockets,
which have so pleased our hon. friend,
Professor Sharma, are only the fore-runners
of a whole series of more advanced rockets.
The Department of Atomic Energy will
also bear the responsibility for the cons-
truction of the new commercial Satellite
Communication Station for the Overseas
Communications Service. And what is
more significant is that a fully steerable
large dish antenna of high precision will
be fabricated in India. We shall also
Emergy Cyclotron at
Calcutta to provide a valuable teol for
research. :

During the next year we can confidently
jook forward to good progress in regard to
the ambitious projects which have been
undertaken by Indian scientists and engi-
neers. '

I should like to take this opportunity
of expressing my appreciation of the excel-
lent work which brilliant young people in
our establishments are doing.

a
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Even though the cut motions have not
been moved, I would just like to refer very
briefly to one or two of them because some
of them give a wrong impression as the
word ‘failure’ is used so often that any-
body seeing them will get the impression
that no good work is being done.

The Bhabha Atomic Research Centire
i Tromby has three experimental reactors;
two of them are entirely designed and built
by Indian scientists and engineers and the
fact that these two reactors are working
satisfactorily surely shows that experimental
knowledge has been acquired about fission
of critical mass of nuclear material.

There was mention why we were export
ing thorium. The exports of thorium
minéral are banned but thorium nitrate,
which is used in the manufacture of gas
mantles, has been and is being exported
from this country. India has very large
deposits of this material and they are far
in excess of what we are likely to require
for a very long time; in fact, I am told
that known Deposits will suffice for the
next few hundred years. So, it would be
a pity if we were not to use this natural
resource for obtaini foreign h
which we so vitally require for use in
other areas.

There was one point made as to why
universities were not used. The Depart-
ment is supporting research projects in
universities and scientific institutions and
is, in addition, giving fellowships to deserv-
ing candidates.

Another Member referred to the point
that we had failed to provide technical
means to detect nuclear explosions under-
taken by China. I think, this matter was
taken up in the House. We have detested
all Chines¢ nuclear explosions ; our own
scientists have detected them.

All these projects to which I have
referred will provide real returns for the
investment which we have made in this
field in the last 20 years. I am glad that
our programme commands such widespread
support. It is quite true that we have not
been able to give to it the funds which it
reslly requires, but it is a deficiency from
which we suffér all along the line. I do

_agree with those hon. Members who feel
that this is very important to our develop~
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ment and that we should give whatever
support we can to ijt. Government is
determined and - committed to pursue the
atomic energy and space research projects
with all possible speed. We fully realise
their great importance to the development
and progress of our country towards a self-
reliant future.

SHRI N. K. SOMANI : Sir, several
questions have not been answered. We
seek your protection. There are four or
five minutes left and one or two questions
can be answered.

MR. SPEAKER : If she is prepared
to answer, I have no objection.

SHRI N. K. SOMANI The hon.
Prime Minister has said that she is not
directly concerned with the progress of the
Bhabha Committee Report on electronics.
May I know who is concerned about jt ?
She is not a departmental head ; she is the
Prime Minister. She should be concerned
about it.

SHRIMATI INDIRA GANDHI : It is
under Defence. -

SHRI N. K. SOMANI :
not seem to know about it.

Defence does

The second thing is that some of the
atomic power stations. specially of Rajasthan
are under various stages of completion.
Has the Government cared to find out
whether, when the power is available, there
will be clients to take it and what will
happen to the industrial development of
those areas ? Would you, after completion,
look for clients who are going to set up
plants ?

SHRIMATI INDIRA GANDHI : No
Sir. We are taking an overall view with
regard to it.

SHRI MANUBHAI PATEL : I referr-
ed to the huge agro-industrial complex
which will harness nuclear energy, sun
energy and water energy.

MR. SPEAKER : You are upuﬁn’
your speech, ' C
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SHRIMATI INDIRA GANDHI : It is
not under this department.

SHRI RANGA (Srikakulam): May I
draw the attention of the Prime Minister
to the lot of discontent prevailing among
the rank and file of the scientists who are
being employed both at Trombay and also
in Bangalore and various places in various
sections of the Atomic Energy Commission
and its departments ? 1 would like to know
whether anything is being done in order to
appoint an expert coromittee or an expert
himself to look into this question, whether
the people are being promoted in a just
manner, whether individual preferences are
not being given free play, whether opport-
unities are fully made available to all those
people who are really qualified.

SHRIMATI INDIRA GANDHI
Obviously, we could not function at all
if all these things were not being done.
But complaints do arise sometimes and
they are always looked into. If the hon.
Member has any specific cases in mind, I
will be very glad if he addresses them to
me.

MR. SPEAKER :

“That the respective sums not ex-
ceeding the amounts shown in the
fourth column of the order paper, be
granted to the President, ro complere
the sums necessary to defray the
charges that will come in course of
payment during the year ending the
31st day of March, 1969, in respect of
the heads of demands entered in the
second column thereof against: Demands
Nos. 89,90 and 134 relating to the
Department of Atomfic Energy.”

The question is :

The morlon was adopted.

/

S

18.26 hrs.
[Mr. Deputy-Speaker in the chair)
‘* PRICING OF OIL
SHRI DHIRESWAR KALITA (Gau-

hati) : Mr. Deputy-Speaker, Sir, on 25th
March. 1968, there was a Starred Question

regarding the pricing of oil India. That
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was answered by the Minister of Petroleum
and Chemicals. My question was whether
the pricing of oil in India is determined by
Persian Gulf parity theory or not. The:
Minister said, yes, it was based on Persian
Gulf parity theory. This Persian Gulf
parity theory is known as is called the
Second Supplemental Agreement of 1961 -
and, to our Minister, is like a New Testa-
ment. [t is a New Testament to our
Ministry and to our Minister because they
do not think this Agreement which was
signed something like 14 years ago and,
subsequently, in 1961, is nothing but our
Government’s signing on some dotted
lines, according to the dictates of the
British imperial’sts.

What is this Persian Gulf parity’
theory ? According to this Second Sup-
plemental Agreement, on p. 3, item (iv)
says :

¢ “Posted F. O. B. Middle East price
of equivalent quality crude oil”” means
the price quoted in Petroleum Press

Service quotation relating to Arabian

crude oil ex Ras Tanura for a gravity

of 340.34.90 A_ P. I. adjusted to 23.67°

A.P.I. which at the date of these

presents is Rs. 63.37 per ton.” °*

This is Persian Gulf parity theory price
and that price has been brought down to
India, How is our pricing fixed ? There
is, on p. 5, another Para 9(A) (i) which
says : :
“Subject to the provisions of sub-
clause (c) of this Clause and oa the.
basis (a) that the paid up capital of
Oil India does not exceed Rs.
28,00,00,000/- aad (b) that the posted
F. O. B. Middle East price of equiva-
lent quality crude oil is in the range of
Rs. 57/- to Rs. 63- per ton, the price
per ton at which crude oil from Area
A and Oil India’s existing areas will be
sold and”

delivered to Indian Refineries
Limited’s Barauni and Nunmati Re-
fineries and Assam Oil Company’s
Digboi KRefinery will be the posted
F. O. B. Middle East price of equiva-
lent quality crude oil plus ocean freight
(as per Average Freight Rate Assess-
ment (AFRA) award for a general pur-

pose tanker) insurance (comprehensive

™ *Half-An-Hour Discussion.
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